O.A.No. 75/06

ORDER DATED: 01.12.2006

Heard Mr. N.R Routray, L.d. Counsel for the

Apphcant and Mr. T.Rath, Ld Additional Standing

Counsel fi

or the Respondents,

Mr. Routray, Ld Counsel for the Apphecant
prays leave to file representation to {ﬂL. Respondent No.6
for remedial of gricvance

[n view of the above, without expressing any
opmion on the ment of this case, this O.A. 15 disposed of
with direction to” Respondent No.6 to take a view on the

represeniation, if filed, wathin two ’nmmn on the receipt of
the same.

in view of the disposal of the O.A | stay order
granted on 24 01 2006 stands vacated and M.A. 714/06 1s
accordingly disposed of,

Send copies of this order to the Respondents

and free copies of this order be given to the Ld. Counsels

M ",i\v&z IFL‘ ADMN )

for both the parties.



